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pleted year of gervice subject to a
maximum of 164 months’ pay or
Rs, 30,000)- whichever is less The
pension is now determined on a slab
basis which allows pension equal to
half the average emoluments for a
large majority of employees.

(¢) A Government servant’s retire-
ment benefits are determine with re-
ference to rules 1n force on the date
of retirement. Any liberalisationg in
the retirement benefitg are, as a mat-
ter of policy allowed only prospec-
tively. It is, therefore not possible to
give o'd pensioners the benefit of the
latest liberalisations in the retire-
ment benefits. However, pre—1-1-73
retirees have been allowed an ad hoc
relief ranging from Rs. 15 to Rs. 35
per month depending on the quantum
of pension, in addition o jnstalments
of dearness relief ag recommended by
the Thirg Pay Commissian., The num-
ber of instalments of relief uplo in-
dex level 360 admissible {0 persons
retiring on different dates is ag fol-
lows:—

—ten jnstalments totalling 50
per cent of pension subject to a mi-
nimum of Rs. 50 and 5 maximum
of Rs. 250 per month, to those re-
tiring before 30-9-1977.

—six instalments totalling 30 per
cent of pension subject {6 a mini-
mym of Rs. 30 and a maximum of
Rs. 150 per month to those retiring
on or after 30-9-1977 with the benec-
fits of merger of dearnesg allow-
ance with pay at index level 272.

Price of Jute falling in North Bengal

6441. SHRI K. P. SINGH DEV: Will
the Minister of COMMERCE be
pleased o state:

(a) whether it is a fact that the
price of jute in North Bengal has
started falling and reached Rs. 150
per quintal in the first week of July,
1980;

(b) whether failure of Jute Cor-
poration to enter the market in this
area encouraged the activities of
‘Farias’ (Middlgmen); and

(c) it so, what steps Government
proposed to take in this regard?

THE MINISTER OF COMMERCE

AUGUST 1, 1980
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AND STEEL ANp MINES (SHRI
PRANAB MUKHERJEE): (a) to (c).
According to the reporty received
from the fielg offices of the Jute Cor-
poration of India, prices in most mar-
kets of North Bengal are still ruling
above statutory level. The Corpora-
tion anq the Cooperatives are already
in position to commence operations.
National Policy on Tourism

6442. SHRI CHIRANJI LAL
SHARMA: Will the Minister of
TOURISM AND CIVII, AVIATION
be pleased to gtate:

(a) whether the new national policy
on tourism has been formulated; and

(b) if so, the main features there-
of?

THE MINISTER OF STATE 1IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) No, Sir,
the matter is being examined.

(b) Does not arise.

Memorandum from Indiam Phonogra-
phic Industry

6443, SHRI ARIF MOHAMMAD
KHAN: Will the Ministe; ot COM-
MERCE be pleased to state:

(a) whether Government have re-
ceived a memorandum from Indian
Phonographic Industry (IPI) on Feb-
ruary 26, 1980 complaining against
sales ot pirated cassets; and .

(b) if so, what action Government
have taken or propose to take in the
matter?

THE MINISTER OF COMMERCE
AND STEEL ANp MINES (SHRI
PRANAB MUKHERJEE): (a) and
(b). The Memorandum, in question,
wag received in the Ministry of In-
dustry, and is under consideration.
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